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SHRI K. P. SINGH DEO: Madam, I    beg 

to  move: 

"That the amendments made by Lok 

Sabha in the Bill be agreed to." 

The Question was put and the motion 

was   adopted. 

The   Indian  Boilers      (Amendment) Bill,  

1994 

THE MINISTER OF STATE IN THE 

MINISTRY Op INDUSTRY 

(DEPARTMENT OF INDUSTRIAL 

DEVELOPMENT) AND THE MINISTER 

OF STATE IN THE MINISTRY OF 

INDUSTRY DEPARTMENT OF HEAVY 

INDUSTRY) (SHRIMATI KRISHNA 

SAHI): Madam, I beg to move for leave to 

introduce a Bill further to amend the Boilers 

Act, 1923. 

The question was put and the motion was 

adopted. 

SHRIMATI    KRISHNA        SAHI: 

Madam,   I  introduce  the  Bill. 

THE      DEPUTY CHAIRMAN: 

Now  we  have  the  Zero   Hour.   Shri Mr.   

Salim. 
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SHRI M. A. BABY (Kerala): Madam, this 
is a very Serious matter. As a result of the 
Government's policy, all public sector units, 
as ■well as many private sector units, are not 
in a position to utilise their capacity. I would 
ask the hon. Minister to kindly take it up with 
the Prime Minister. 

 

THE DEPUTY CHAIRMAN: Mr. Ashok 
Mitra wants to say something. (Interruptions) 

SHRI ASHOK MITRA (West Bengal): 
Madam Deputy Chairman, this is a matter 
which we have been raising over and over   
again, but we 

have not been able to get any response from 
the Government. (Interruptions) Sitting in the 
Capital, we do not realise what is happening 
in the remote parts of the country. We adopt 
policies without realising what the 
implications of those policies would be. 

Madam, I would like an authoritative 
statement from the Government whether the 
Government en_ dorses the statement made 
by this office of the Planning Commission 
that one million jobs would be lost in the 
whole country, of which 600,000 jobs would 
be lost in the Eastern Region as a 
consequence of the policies which this 
Government has been pursuing for the last 
three years. 

You would remember, Madam, about two 

months ago, when we raised this issue in the 

House that the people in West Bengal were 

being ill treated and that if the Central Gov-

ernment did not do something about it, 

perhaps, in the coming days, we might not 

remain as gentlemen, the Home Minister took 

objection to that expression. But Madam, it is 

a question of reality. If you are not prepared to 

face the reality, if you think that West Bengal 

and the Eastern Region as such are dispen-

sable, that you would have your new 

economic policy to satisfy your bosses 11,000 

miles away, we are not going to allow that. If 

you want to keep the country together, for 

heaven's sake, please do something Don't just 

sit here and keep mum. (Interruptions) 

THE DEPUTY CHAIRMAN: Now, all of 

you have said Nobody is disputing your 

concern about it. If you want to... 

SHRI NILOTPAL BASU (West Bengal): 

People are starving to death,  Madam. 

THE DEPUTY CHAIRMAN: No. body   is 

disputing your concern, but 
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there are other matters also.      Now, 
Mantriji  is here.   (Interruptions) 

 

You have to place the order well in advance 
so that production can be streamlined. We 
cannot wait. Let the Minister clarify. 
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